
HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

(Special Originat Jurisdiction)

FRIDAY,THE EIGHTEENTH DAY OF OCTOBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J SREENIVAS RAO

WRIT PETITION NO: s61 OF 2021

I 3416I

.PETITIONER

,,,RESPONDENTS

Between:

!p.X."ryul Kqtyayan!, D/o. L. Sudharshan, Aged. 19 years, Occ. Student, R/o
H.No. 1 -2-1 02, Battigalti, Bhatnsa. Adilabad, ielangana.

AND

1

2

3

The State of Telangana, Rep.by its principal Secretary, l/edical and Health
uepartment, Secretariat Buildings, Hyderabad.

KalojiNarayana Rao University Of Health Sciences, Warangal, Telangana,
Rep. by its Vice-Chancellor

Kaloji Narayana Rag University of Health Sciences, Warangal, Telangana,
Represented by its Registrar

+

A-

6

+

I

The State of Telangana,
Rep.by irs prrncipal Secretarv.
Medrcit & Health Depanmcni,
5ecretariat Buildrngs. Hyderabad.

51,.]l 
*:.ll- Rao Unrversiry Of Hcatth Scicnces,

warangal, Telinganr,
Rep. by its Vice-Chancellor.

Kaloji Narayand Rto Unrversily of Heatth Scienccs,warintal,'fclantrna,
RcprEscnted by its Reglsrrdr

Konduri Venkata Jahnavi, D/o. Konduri Venkatarama Raju,

1:.1:o::l nor trrown. Occ: Srudent, Roll No.r204009308,
K./o. JE/136, SV 5rreer. Ralachory, Kadapd, Andhra pradesh

Kdrinxreddy Navya, D.o. Kirinureddy Sudarsana Reddy,
Ated aboul nor known, Occ: StudenL, Roll No.1204004;61,
R/o.. I - l 135- 17G2, Adepa la Streer, Krdrrr. An.rnrapur,
Andhra Pradesh - 515591.

4 . Kalavalrpalli Venkata Sai prarhv-, 
n,"o "oi,,", ;ffi , ;::::f#;T; 

^[l,"#li[inj 
anee Ku mar,

R./o. Peony Middle Misr. Flar No. 007, Ground Floo., K.Donl u.und.uK-rishnarajapura, Bengaluru, Bengaluru, Karnataka _ 560067

IQ Man8r:_Priyanlali, D/o.Mangu Sreenrvasa Rao,
Aged about not known, Occ: Studenr, Roll No.l20l00l42l,
R/o- H.No.LIG 146, 5,h lane, APHB Colony, cuntur,
Andhra pradesh _ 522004.

Il't0l

Respondents

- 5) 6269

.a



fuistipati Chethana Reddy, D/o. Kl istipati i'lagr Reddy'

Aged about not known, Occ: Sludent, Roll No 1205019337'

R/o. I-1 135B, Kadiri, Anthapur - 5 t559l.

l2- Mekala Ravindra, Mekala SrrnivasulLt

Aged about not known, Occ: Slttdeut. Roll \o' 12020081 19,

R.uo. H.No. l5l35, Saibaba peta, Nandiiotkur, Kurnool'

Andhra Pradesh - 518401.

1 ! '.NallabrthiniSindhujr, D/o NBhasLa Redly,
'- Agedabotrt not known. Occ: Sttrdent, Roll N0 1205032177,

Rlo. D.No. l/87, Nakkavandlapalli, PLrjalavlndlapalli, Galiveedu'

Kadapa, Andlla Pradesh - 516267.

l+' i.Kommtapati Sreeja, D/o. Kornmalapa:i Srinivasa Rao,

Aged about not known, Occ: Student' Roll No.1205034018'

R/o.FIat No.40l, Sri Avenue Apartnlents, (l Block,

Padmaja Nagar, Opp: Siddhartha Co)lege, 
-ladigadapa,

Krishna, Andhta Pradesh - 521 I37

t(' Vonteddu Jaya Chandrika, D/o. V V I'}r'abh rkar Reddy'

Aged about not known, Occ: Student, Roll No 1202013330,

R/o. H.No.'7149-42, Gajulapalli Village and Post, Kurnool,

Andhra Pladesh - 5 185 83

y'(, ..Vemparala Satya Lakshmi Alekya, Dio. Ventparala SS Sarrna,

Aged about not known, Occ: Str.rdenL, Roll No 4201102853,

Rro. H.No.5/153, Plot No.l22. Road I'Jo.5tJ, HB Colony, Moulali,

Medchal-Malkaj giLi, Telangana -500040.

l?. t."/ arcnya G, D/o. G.Narendra Kumat,

Aged about llot known, Occ: Student, Roll No.2001203721,

Rto. 8-.13-67, Raghavendra Nagar, Shivarampally,

Opposite National Police Academy, liajendra Nagar,

Ranga Reddy, Telangana - 500052.

' Jlfl .Pantham Venkala LokeshwaLa Reddy, S/o Pantham Venkata Maheswar,

Reddy, Aged about not knowtl, Occ: Str-rdent, Roll No.1204001716,

R/o.4/8, Maddipalli, Maddipalli Putl Lr, ADaDthaPur,

Andhra PLadesh - 515414.

t7 Reddimachu Praneet, S/o. Redclimaclru Venkaleswarlu,

Aged about nol known, Occ: S(udent Roli No.1205004531,

FUo. l 5- l-2512 CTM Road, Madanapllle. (lhilloor,

II



Andhra pradesh _ 5I7325.

:AO -.Pydakuia 
Mohafl Sai Rama, S/o. pydakula Krishnaiah,

Aged about nor known, Occ: Student, n"ff N". rzOiOl:oSs,
y^"_ lrlr, Vinakamay4 Vontimitta, fo"aornu"frrpoii, Madhavaram,YSR Kadapa, Andhr.a pradesh _ 516247.

" S, , ,.St]uit irAonarnmed Abdullah Omer, S/o. Shaik Mohammed Omer Farooq,Aged about nor known, Occ: Student, Roll N;.;i;;;;36,
Wo. B-4_369_246/J, N R R pur.arn Cofony, Sit"_:, go*UonO^,
Sanatl.tnagar., Hyderabad, Telangana - 5000lg.

22- .GoptsheLty Adhvaitha, D/o. Sr.eedhar,
Aged about not known, Occ: Srudent, Roll No.4203001552,
R/o. H.No. t _7_ 12 I I. Advocates Cotony, 8 ",;r;;;;;;; Haua mtonda,Warangal Urban, Telangana - 50600I ,

Zj; .Akula Siri, D/o. Akula Venkata Krishna Kishore,
Aged abour norknown, Occ: Student, nnff fVo.flOSOfZlS:,
R/ o.3Z-Z/ l -3 A, pr a,ashakth j N"g-, Mogl";;; :;;:, ",
Vijayawada, Krishna, And hla praOesh _-SZ0O 

t O.

2.{- Patlolla Sai Deekslrith Reddy, S/o. p.sridhrr Reddv_
Aged about nor known, Occ: Srudcnt, Roll fV".rZOiZOSSOr,
R/o. J7_l_j82/SNl/20 Vrishnavi OOr"r"_,, i,r, r".rOU,Reddy Cotony, Saidab.rd. Sajdabad. Hyd.cmb:;, 

-' ' " ."",
Telangana _ 500059.

41''- Yarlagadda Akhil Sai Kiran, S/o. yallagadda Veera Sankara Vasu,Aged about not known, Occ: Student, *",, *". ,inir*ii,R/o. .l_21a Lodicta Lanka I{alidindi, Kr.rshna,
Andhr:a pr.adesh _ 521344.

2/ . . Banda Veda Sri, D/o. Bancla Venu Gopal,
Aged about not kIown, Occi SrudL,nr, Roll No.42020063 19.R/o, H.No.l_4_ I 87/3. Balaji Nagar., Jagrial,
Telangana - 505327.

;f,|- ' Y eko.la Lakshnti Reddy, D/o. yekula Narayana Reddy,
Aged about not known, Occ: Srudenr, nolr rrr". riOiO6A:sS,R,/o,4.26D,Neat,Rantalirv-m,"".^.;-.^;^:^,.
.,"0",,,, o,ii,,,;i#j:l $?U, 

pusarapadu, Besravariipera,



,*

1t

1l

ii

'2$ ..Strruryu Lekha Kethanxeddy, D/o Lakshmi Narayana Kethanueddy'

Aged about not known, Occ: Student, Rrll No 420l t 1?120'

R./o. Plot No.l9, Senor Va]1ey, Rortd No' I3, Film Nagar'

lubilee Hills, Hyderabad, Telangana - -500096'

2

,99. .,Kot"r*rrn 
Rao Pasupuleti' S/o. Nirasintha Rao Pasupuleti'

Aged about rot known, Occ: Studcnt, Roll No 1201004580'

R/o. i-29-104lA, I'r Line, Krishna Nagr'r' Beside Golden Homes'

Gunlur, Cur'ltur District' Andhra P adcsr 522006'

.30 Lakkireddy Swetha, D/o Lakltirecdy Purusthotham Reddy'

Aged aboLrl not knowLr, Occ: Student' RollNo'1205029012'

R/o. Reddy Nagar, Narasaraopet, (ltrnlt'1,

Andhra Pradesh - 522601.

zl Kancharueddy Ranga Anusha, D/o KancharYeddy Venkata Ranga Re

Aged about nol known, Occ: Studrnt, Roll r.*o,1205003633 
'

R/o. H.No.2-45A, Narava Village Post,

Gidclatur Mandal, Prakasam District,

Andhra Pradesh 523357.

2- .Bahatam lndhu, D/o. Bahatarn Sreenivasulu Raju,

Aged about noi koown. Occ: Student, F'oll No' 1205001847'

R/o.D.No.7 4-12/2-9C. Flat No.87, Electr:icity Colony,

Roacl N0.6, Paramata, VijayawadiL, Kri;hna,

Andhra Pradesh 5200C7.

))' Puppala Lakshmi Naga Praharsha, D/o Puppala Surya Prakas rao,

Aged about not known, Occ: Stuient, I{oll No 1205007152'

R/o. Sub Registrar Office Road, Gollala Dibba,

Cancpavarrm. west GodavJri Dl lrict.

Andhra Pradesh - 534 198.

S aisr eeja Jeekireddy, D/o. Ramar a Reridy j cckireddy'

Aged about not known, Occ: Student, lloll No 420I1 14081 
'

R/o. PIot No.120, Road No.3, Ka (ateeya Hills, Hyderabad,

Ranga Reddy. Tehngrna - 5000, l.

J2 ,.Machavaram Shanmukha Priya Poojitha' D/o. Machavaram venkata

Raghava Rao, Aged about not knlwn, Occ: Student, Roll No,1205001'

.Rlo. 6-353, Kandul<ur Road, 2nd I-ine, Singarayakonda, Prakasam'

Andhra Pradesh - 523 I01 ,
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.$6' .Chinnabalannagao yaswanth Reddy. S/o. Chinnabayannagari Ravindr.aReddy, Aged abour nol tro*n, O.., Siua.i,.o", ,r"., ro,oorrrr,. R/o. Door No.Telts,,Kouapali, Eguva ;;;;;;;;;:;,r,"hory Mandai,Kadapa, Andlx,a pradesh _ 5I6269.

)7 . ..ela Telaswi, D,/o. Alla Sr.inivasa Rao,
Aged about not kno,
R /o FF4,,,"" r".11'ii";il,i,:lll3l il:;] 

20 1 oo i 6 6 t,

Gunrur_, Andhra pradesh _ 522006.

.9,$ '.:.Krishna pranavi yallantbhotla, D/o. Kameswara Rao yallambhotla,
Aged about not koov
yo: r.4A, 

"", 
;;;;Jj[:: ::,ff :1,#,*]:+#L:"*,

Gudi-vad", Krislrnc, Andhra pradesh _ 52130t.

311 Konfiam Vrjayabhaskara Reddy, S/o. K. Kr.ishna Reddy,Aged abour not known, o_cc: s,ro""i, n"rl N"r;;;;rrl.,
R/o.Thurakapalem Marn Road, ffrr,rtrf"p^fr^, f,-olorrrrl,Andhra pradesh _ 523264.

4O- P,oolutt,i Ar)ugoJ Jlr)rnrul-. D/o. AbbJrah Chowfl;1y JJn]p]r;r,Aged abour nor koown, Occ: Srudenr, *;,iil.,;;iOdO.,
R/o. D.No.4_,l9_23, Elite House, 

",0r, 
*^r^" ,Oii"","Guntur, Andbra pradesh - 522006.

Ql .' , Etha Satya priya, D/o. Etha Venkata Lakshmana Rao,Aged about not known, Occ: Student, Roll 
^;.,;;;;;r_r,R/o. D.No.l2_52, Vasa

Kakinada, u.,, o"o;;;iilll,lTl i3i!,1"rl,,",iigo,apadu,

42-, .Arva.lh Sathwika, Aravalli Sai Naga Rtga plasad,
Ased abour nor known..O_cc: S,ra"r,, n"riN"lii O5O34l6i,Rro. I I _43, High School Road, Bhimadole,
West Godavar i, Andhra pladesh _ 534425.

zi J . .Srcc Srddharrha T, S,o. Srvaplasad T
Aged about not known. Occ: Student, Roil No.4l l2OO64iO,R/o. 6jB_2, Rock cjry A
r,,.,.r,i,pp,ii. i"-;iiii'l'Jr?,i;i"icers Cororrv Puthtrr'

+ r.Ratakonda 
Sasi pleetharr

AEed abour oor krown, l'-t1o- 
*l"ot"ot Pardltr Saradlri'

R/o. T3, sai ro,,.,rr,''uJt^.-. f luderr, 
Ro, No. r 20501 30r7,

v L Pu an,, d;;;;;;il?:1lH::*:,ffi::l,,lll.n _,,,,n,
(Respondent Nos.4 to 44 ar,
dated 18-10-2024, ;-l; ;i::i:::dzar)per 

court order
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Petition under Artiole 226 of the constitution of lndia praying thal in the

circumstances stated in the affidavit filed therewith, the High Court may be
pleased to issue a writ or order more particularly one in the nature of a writ of
mandamus declaring ':he action of the respondent nos.1 to 3 in not filling up 1 5

percentage admissions into tvBBS courses under open categoryimerit in all
phases i.-e.,phase-2, rrhase-3/1 h/lop up counseling as per the Presidential order
i 9ZS, as illegal, improper, unjust, arbitrary and also declare the action of the

Respondents in not automatically upgrading the local candidates who are

meritorious irrespectlve of caste, creed, category as illegal, improper' un.iust,

arbitrary and further cleclare that the petitioner and similarly situaled persons who

are deprived of the admissrons into tvlBBS Course available for the academic year

2020-21 are entitled fr'r admissions

lA NO: 1 OF 2021

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in sucpc.rrt of the petition, the High Court may be pleased to direct
the Respondents to consider the case of the Petitioner for admission into MBBS

course for the Academic Year 2020-21 by automatic upgrading local meritorious

candidates into the unreserved open category seats i.e., 15 percentage by

accommodating the petitioner arid other similarly placed persons as per the meril
ranks secured in the ITIEET exam, pending disposal of the above Writ petition

Counsel for the Petitioner: SRI V. YADU KIRSHNA SAINATH FOR SRl. K.

KIRAN MAYEE

Counsel forthe Respondent No.1: SRI P. SHRAVAN KUMAR GOUD GP FOR

MEDICAL HEALTH FW

Counsel forthe Respondent Nos.2&3: SRI A. PRABHAKAR RAO SC FOR

KNRUHS

The Court made the following: ORDER



t

THE HON'BLE THE CHIEFJUSTICE ALOKARADHE
AND

THE HON'BLE SRJ JUSTICE J, SREENIVAS RAO

WRIT PETITION No.561 of 2021

ORI)ER: (per the Hon,ble the Chief Justice Alok tuadhe)

Mr. V. Yadu Kirshna Sainath, leamed counsel appears

for Ms. K. Kiran Mayee, leamed counsel for the petitioner.

Mr. P.Shravan Kumar Goud, learned Government

Pleader for Medical, Health and Family Welfare appears for

respondent No.1 .

Mr. A. Prabhakar Rao, leamed Standing Counsel for

Kaloji Narayana Rao University of Health Sciences

(hereinafter referred to as .the University,) appears for

respondent Nos.2 and 3.

2. In this Writ Petition, the petitioner is aggrieved by the

action on the part of respondent Nos.l to 3 in not filling up

15% admissions to MBBS courses for the academic year

2020-21 under open category/merit in all phases i.e., phase_2,

phase-3/Mop Up counselling as per the presidential Order.

. ; '.. . - 'r..].t. :l'.itt*: ..i} i'::.1;*''i..-,l,,,,re ::.d.,.. .4,.-i 1 tr..r..,,:l ilttrr.i:.Sr&t 3r*idi&

r

d
1'!

il
ia

;:
I

l
i'
1



'.' 
.j',''.j '.. 1 ; 

-

2
t]J & JiJR, J

',!, P.No.;61 ol 202r
a",

3. In view of the fact that the academic yeat 2020-21 is

already over. no effective relief at this point of time can be

granted to the Petitioner.

4. Accordinglly, the Writ Petition is disposed of'

Miscellaneous applications, if any pending, shall stand

closed. There shall be no order as to costs.

SD/- K.SREERAMA MURTHY
ASSISTANT\REGISTRAR

//TRUE COPY/I ) \
SECT]ON OFFICER \

To,
1. The Principal Secretary, l\,4edical and Health Department, Secretariat

Buildings, Hyderabad.

2. The Vice-Chancellor Kaloji Narayana Rao University Of Health Sciences,
Warangal, Telangana,

3. The Registrar, Kaloji Narayana Rao University of Health Sciences, Warangal,
Telangana,

4. One CC to SRl. K KIRAN MAYEE Advocate IOPUC]

5. One CC to SRI A. PRABHAKAR RAO SC FOR KNRUHS IOPUCI

6. Two CCs to GP FOR MEDICAL HEALTH FW,High Court for the State of
Telangana. IOUT]

7. Two CD Copies
KKS

-/-/?,

i

I
I

a

i

1.'

t-



HIGH COURT

DATED:1811012024
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ORDER

WP.No.561 of 2021

DISPOSING OF THE WRIT PETITION

WITHOUT COSTS
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